FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
PAYTAIL COMMERCE PRIVATE LIMITED

PAYTAIL COMMERECE PRIVATE LIMITED OPERATING IN SOFTWARE DEVELOPMENT AND
DIGITAL FINANCE PROVIDER AT ALTF, MPD TOWER, 2ND FLOOR, GOLF COURSE ROAD,
SECTOR 43, GURGAON, DLF QE, HARYANA - 122002

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr.No. RELEVANT PARTICULARS
1. | Name of the corporate debtor | Paytail Commerce Private Limited
along with PAN & CIN/ LLP | CIN: U72900HR2020PTC089043
No. PAN: AALCP3949B
2. | Address of the registered | Registered Office: AltF, MPD Tower, 2nd Floor,
office Golf Course Road, Sector 43, Gurgaon, DIf Qe,
Haryana- 122002
Business address: 5" Floor Unitech Commercial
Tower 2, Sector 45 Gurugram, Haryana - 122001
3. | URL of website https://www.paytail.com
4. | Details of place where | 172, Block Q, sector 40 near Mothers Pride School,
majority of fixed assets are | 122001
located
5. | Installed capacity of main | Available information will be shared upon receiving
products/ services a request at cirp.paytailcommerce@gmail.com
6. | Quantity and value of main | Available information will be shared upon receiving
products/ services sold in last | a request at cirp.paytailcommerce@gmail.com
financial year
7. | Number of employees/ | Available information will be shared upon receiving
workmen a request at cirp.paytailcommerce@gmail.com
8. | Further details including last | Available information will be shared upon receiving
available financial statements | a request at cirp.paytailcommerce@gmail.com
(with schedules) of two years,
lists of creditors are available
at URL:
9. | Eligibility ~ for resolution | Can be obtained by sending a request at
applicants under  section | cirp.paytailcommerce(@gmail.com
25(2)(h) of the Code is
available at URL:
10.| Last date for receipt of | 29-11-2024
expression of interest
11.| Date of issue of provisional | 09-12-2024
list of prospective resolution
applicants
12.| Last date for submission of | 14-12-2024
objections to provisional list
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13.| Date of issue of final list of | 24-12-2024
prospective resolution
applicants

14.| Date of issue of information | 29-12-2024
memorandum, evaluation
matrix and request for
resolution plans to
prospective resolution
applicants

15.| Last date for submission of | 28-01-2025
resolution plans

16.| Process email id to submit | cirp.paytailcommerce@gmail.com

Expression of Interest

Maninder Kumar Tiwari

Resolution Professional of

Paytail Commerce Private Limited

(Under Corporate Insolvency Resolution Process)

Registration No. IBBI/IPA-001/1P-P-02612/2021-2022/14015
Address: 573, DDA SFS Flats, Pocket -1, Sector -22, Dwarka, Delhi ,110075

Date: 30.10.2024
Place: - New Delhi

Email: - cirp.paytailcommerce@gmail.com
Mobh: -9810374801
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FINANCIAL EXPRESS

WEDNESDAY, OCTOBER 30, 2024

— ADIT‘I’h BmLfl PUBLIC NOTICE NOTICE OF LOSS OF SHARES OF
Notice is hereby given that the Certificate(s) for the under mentioned Equity Shares of SRF . . ABB INDIA LTD .
PO Y . 1 | PRSPPI | iritcd, Reqd. Offce: The Galleria, DLF Mayur Vinar, UnitNo. 236 & 237, 2nd Floor, Mayur kg Registered Office: 3rd Floor, Plot No. 5 & 6, 2nd Stage, Peenya Industrial Area IV,
WTELTING TNy G FIRANLING ADVISING Vihar Place, Noida Link Road, Mayur Vihar Phase | Extn, Delhi— 110091, Corporate Office: Peenya, Bangalore, Karnataka, India, 560058
ADITYA BIRLA FINANCE LIMITED E!)cl)gg;%) /SSCtr%L:gér%l;rgfg;trﬁénéaH;rggn?- éﬁi rgg%ﬁ?:p%?gg ![gstth{a nggmggﬁd taon'dssthg PUBLIC NOTICE Notice is hereby given that the following share certificates have been reported as lost/
i iarat - u 10 Equity v ' y L0 ISSu i i m isplaced and the C intends to i duplicat tificates in lieu thereof, i
Brancl? %%;?(t:grezc:]g Ellggr' I\r/w;;iéar; Eiﬁg&cﬂn;p%g?gka/:r;ag: lll?g:cjjaﬁéw?’ggi?ﬁmom duplicate Share Certificate(s). Any person who has a claim in respect of the said Shares Far kind attantion of allattess of the el astate projact “Maring Squars L"JZ"cﬁﬁfse_‘"" ¢ Lompany fritencs o sstie diplicate certificates fh et Tereal, 1n
. s “ — " : should lodge the same with the Company at its Corporate Office within 15 days from this| | developed by Mis JMS Buildtech Pvt. Ltd. Any person who has a valid claim on the said shares should lodge such claim with the
s o to rule 9(1 SAPP_ItENIIZ)ItX- IV:cAE f 0 Rules. 2002 date;. eIs«te th‘?h Cc;mpapyrtmlllptrlocigd to issue duplicate certificate(s) to the aforesaid| | 1 Tha above-menticned project was registered with the Interim RERA Company at its Registered Office within 15 days hereof.
[See prowsoS:J‘JI(raur‘leoﬁ(c g Fgfléra:lg or; Ienr1en§0\(/ arglgr;:e&ir:t )), ules, ] Iélpr;.ICf:‘ln S:Véloo%ug ;(;2/ urtherintimation. .  Shareholder: Sudershan Vali Panchkula vide registration no. 22 of 2018 dated 02.02.2018 and the Name of the Folio No. No. of shares | Certificate Distinctive No.(s)
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction e IoN o"f Distinctive N S g :‘? r :"S — Chgiraliar o valid up o, 02.08.2023: and extansion of Tegsiration was notders (Re. /10 o
-Aucti i v u uritizati ucti 00 istinctive Nos. ertificate Nos. i ) 2 7 756578 - 387 7
of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 Shares From To From To granted by RERA, Gurugram Wh'Fh"'f'Eﬁ ""::1_'"':1 upto 02.08.2024. - 3 232228 g;gggsg 32722237 ¥
;\?)tpf the S:curtl)ty lnﬁerestt(Etr;]force?fnt) Rules, 2?02 (34. of 203_2)-| e B ) anc 50 1153361 1153410 115 115 2. The promater has made an application with the request to the authority that Meena 295889 | 38756598 - 38756607
otice is hereby given to the public in general and in particular to the Borrower (s) an i - | t ' T 1 i M0002128 146
Guarantor (s) i.e. Mr. Rajesh Kumar and Mrs. Meena Gupta, having Loan A/c no. 50 1249576 1249625 3938 3938 mslea-::l_n.’ revoking the registration on ils expiry, the Emﬁm't-" m':fy pr.sr‘ﬂ'ut !111:1 Subramanian 295890 | 38756608 - 38756612
ABND_LAP000000505195 that the below described immovable property mortgaged to the 25 1882701 1882725 20672 20672 remain in force subject to such further terms and condifions as it thinks fit fo 295891 | 38756613 -38756613
Secured Creditor, the physical possession of which has been taken by the Authorized Officer of 25 1883701 188372 20712 20712 imposa in the interast of the allattees, and any such terms and conditions so 903076 |933913395-933913504
Aditya Birla Finance Limited, the mortgage property will be sold on “As is where is”, “As is what 88370 883725 0 0 ; . > S Place: Delhi. Date: 30.10.2024 M Sub -
is”, and “Whatever there is” basis on 20.11.24 for recovery of Rs. 44,18,755/- (Rupees Forty- 25 1893876 1893900 21074 21074 imposed shall be binding upon the promoter. : ’ s éena subramanian
Four Lakh Eighteen Thousand Seven Hundred Fifty Five Only) due as on 18.10.23 and 25 1937776 1937800 22632 22632 3. The Authority is considering an application of the promater to permit the
further interest and other expenses thereon till the date of realization of complete Outstanding 25 d B ]
amount due to the Secured Creditor from above stated Borrowers/co-Borrowers. 2629426 2629450 473371 473371 continuation of [hﬂ regisiration Dﬂrtrf'EHTE' under section 7(3} of the Act for th_ﬁ
The Reserve Price will be Rs. 35,93,340/- (Rupees Thirty Five Lakh Ninety Three Thousand 25 2670001 2670025 48808 48808 project 1o remain in force and hereby invite objections from the allottees in
Three Hundred Forty Only) for Property. i.e.“Property Bearing No. 8-A, Upper Ground 25 2715651 2715675 50456 50456 narticular and any other concerned persons in general in this regard.
52‘12,’"&"#2’&"&5;&' D Sioosen e ‘Ea?félfm‘grﬁ'gf %g)ﬂi’%vu‘lsgg rl’é"%’sg%'%ﬁ/‘ 138 ggggjgg ggggggg glggf glg;g 4. Those abjections shall be filed in the registry of the Authority before
(Rupees Three Lakh Fifty Nine Thousand Three Hundred Thirty Four Only). 13.11.2024 and appear in the Authorty on 18.11.2024 at 11.00 AM for FORM G
Short descriptin of the immovable property: 200 5859168 5859367 147073 147076 considering tha DD?x‘EiﬂhE- receivad TaiI?ng with the Authority will consider INVITATION FOR EXPRESSION OF INTEREST FOR
A,IJ That Pa; & Parc,sl o;l:ozerty beGarmg; 7;, (Without Roof Right), Out of Khasra N =l 295647074 295649473 1134056 1134056 prasent apphication for continuation of the registration under section 7(3) of OPERATING IN mm“"ﬁﬂé ﬁgﬂfgﬂﬁéﬁ :‘:ﬂ Eﬂﬂfﬂ:” ANCE PROVIDER
“Property Bearing No. 8-A, Upper Ground Floor(Without Roof Right), Out of Khasra No. ] R
12/15, Village Matiala, Shiv Vihar, Sewak Park, Uttam Nagar, Delhi - 110059”. Dated: 29.10.2024 Sd/- theAct, AT ALTF, MPD TOWER, 2ND FLOOR, GOLF COURSE ROAD, SECTOR 43,
For detailed terms and conditions of the sale, please refer to the link provided in Secured Add: SRF Limited, Block-C, Sector 45, Gurugram, Haryana- 122003 Sudershan Malik Secretary GURGAON, DLF QE, HARYANA - 122002
Creditor’s website i.e. www.adityabirlafinance.com or https://sarfaesi.auctiontiger.net Eor H Real Estate Regulat {Under sub-regulation {1} of regulation 364 of the Insolvency and Bankrupicy Board
Date: 30-10-2024 Ayush Jhingran, Authorized Officer, ; OF Raryana nedl Estale Reguiaiory of Inclia (Insclvency Resolution Process for Corporate Persons) Regulations, 2016)
Place: Delhi (Aditya Birla Finance Limited) Dated: 29.10.2024 Authority, Gurugram | | 5; RELEVANT PARTICULARS
Ne.
1 M al fhe corpaate debicr |PAYTAIL COMMERCE PRIVATE LIMITED
glong with FAN & CIM/ LLP Moo [CIN: UTZDIHR2020PTCORA0A3
[PAN: AALCP30408
""“‘ FINANCIAL RESTRUCTURING & RECONSTRUCTION GROUP, FORM NO. 14 12 |Addrass of the regstered office. | Registered Office ALTF, MPD Towar, 2nd Floor
’ndHSI nd Ba n k l-ﬁ ’ _11th Floor, Hyatt Regency Complex, See Regulation 33(2)] |Gl Course Read, Sector 43, Gurgaon. DLF OF,
~E New Tower, Bhikaji Cama Place, New Delhi-110066 DEFICE OF THE RECOVERY OFFICER-I R i t?ﬁg%ﬁ%%j’%hﬁh'
DEBTE HEE’DUEHT TEIEUHAL EHAHDIGAHH “]RT 2] :ﬂ Deqadla of phace whars Tl | Ly ol : 178, Black Q) Sackor &0 near Mothars Pade Schodal,

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of immovable properties mortgaged to Indusind Bank under Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (“the Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules 2002. Notice is hereby given to the public in general and to the Borrower /
Mortgagors / Guarantors in particular that the Authorised Officer of IndusInd Bank Limited had taken Physical Possession of the following property(ies) mentioned pursuant to demand
raised vide notice issued under Section 13(2) of the Act in the following loan account with right to sell the same on “AS IS WHERE IS, AS IS WHAT IS, WHATEVER IS THERE IS AND
WITHOUT RECOURSE BASIS” for realization of Bank’s dues plus interest as detailed hereunder and whereas consequent upon failure to repay the dues, the undersigned in

15t Floor 3C0 33-34-35-3ector-17 A, Chandigarh [Additional space allotied an
3rd & 4ih Floor also)
DEMAND NOTICE
MOTICE UMDER SECTIONS 25 TO 2B OF THE RECOVERY OF DEBTS &
BANKRUPTCY ACT, 1993 AND RULE 2 OF SECOND SCHEDULE T TO THE INCOME

fixad assats ara located
Instabad capacity of main
products! sarvices

5 Cuenbty and valuwe of main

1 prokiicka! sarvices sokl in kast

|Gurugram, Hayana - 123000
| Avedabla Infoemation will be shared upon receiving
{2 rogues] al cifp. pavisd commercefEgmail com
{Avadabia information will be shared upen recaiving
1@ resgues] Al crp, paylalcamimerca gl gmal oom

(3.

financial year

exercise of power conferred under Section 13(4) of the said Act read with Rule 8 of the said Rules proposes to realize the Bank’s dues by sale of the said property(ies). The sale of the L’EEEEJ:; 1 1.07-2024 7. [Mumaer of employess! warkmen :”ﬁ’iﬁl'?{Z:’;ﬁi;;:l'ﬂ'ﬁ:r:f;:dﬁ;ﬁ;lfﬂﬁ'“'r‘?
below mentioned properties shall be conducted by way of E-auctions through web portal: https://www.bankeauctions.com i ! - — =y o] —
£ Furthar datails inchiding [esi { Svadable infomnaticn will be shared upon recaiving

S.| Name Name of Details of Amount as per Reserve Price Date & time| Last Date To UNION BANK OF INDIA Versus MIS OMRASUN ENGINEERING vl ﬁl:ll'nin|£iﬁ.;{ﬂla:|r.'|'!:|1:ﬁ ia reguis al sip paylsleammerce Eamall.cam
No. of the Mortgagors . Demand Notice & EMD of of Bid e . : YL EICTMRCHIE ) 3 P Y,

Account & Guarantors properties Demand Notice Date Bid increase amount | E-Auction |Submission ‘FﬁEE:;ﬁi?g?:ﬂ*:g:ﬁ:ﬂ';‘rrf.z:‘:'ggmag;s?hﬁ“fgparj';l?[*lemﬂ Sh. Suresh Kumar Singh, :TII;LHT cridilons ane availabie af

o | - ¥i Bk =L | - I

1.] Shree |Mr. Dikesh Kanungo,|All that piece and parcel of Commercial Plot|Rs. 1,51,95,675/- as on 30.09.2021| Rs. 46.00 Lac | 06.12.2024 | 04.12.2024 This is to nolify that as per the Recovery Cerlificate issued in pursuance of arders passed 3. [Elighility for resolution applicants [Can be oblaned by sending a requast al

Aditya |Mr. Rakesh Kanungo,|No. SC-64, Scheme Narayan City, Block J,|together with further interest from Rs. 4.60 Lac from up to by the Presiding Officer, DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2) in EﬂdIET_s{uﬂ!'_n ’;’EFEII-ZEII;E the terp paytailcommerceggmail com

Sales |Mrs.Varsha Kanungo | Gram Hathod, Jaipur, admeasuring 138.88/01.10.2021 plus cost, charges &}- 1112-00%'?1'\2;?1 5:00 PM OA/94412019 2n amount of Rs 77,20,002.82 (Rupees Seventy Seven Lakhs Twenty | | 55 L'.ﬁffﬂf.fuﬁu 5 e [

Sq. Yards. eXpenses etc. Rs. 0.50 Lac ' Thousands Two And Paise Eighty Two Only) along with pendentefite and fulure of Intesast T '

Name and contact details of Authorised Officer- Yatendra Kumar, interest @ 12% Simple Interest Yearly w.e.f 23022019 il realzation and costs of Re (11 |Dalle of Issue of provisional i of |05-12-2024
= - = = L L] i r 1 Ty 1 £ Wit ] I
Mobile No. 9990799379, E-mail ID:- kumar.yatendra@indusind.com Egﬁlfﬁgp'?ﬁ irilu?e: :H Thousands Only) has become due against you [Jomlly and| || - {prospciue reahiion appd cants_| T
T FRE . 4 E ||
TERMS & CONDITIONS: 1. The interested bidders shall submit their EMD details and documents through Web Portal: https:www.bankeauctions.com (the user ID & Password can 3 You are hereby ditsclad topav the above sim within 45 dave of tha recelnts of the chjections to provisional st -
be obtained free of cost by registering name with https://www.bankeauctions.com) through Login ID & password. The EMD shall be payable through NEFT/RTGS in the following notica, failing :hic_ﬁ;m mcgwgfy sl Fn Tt J: s dan?'cl: 5 '.'.-i:h the R E';Dm of 13. Lla?: of |5iLEEﬂf]ﬁrﬁl ||sﬂt of e 124-12-2024
. . ; ; - r i . ; : . ’ PEOSPECIRE resDei Lo AR Pacans
account: 00053564604005, IFSC Code - INDB0000005 Iat_est by 4:00 PMon or_before the dates mentionedin the table above. Plgase note thatthe_ Chegues shall notbe accept_ed as Debits Due to Banks and Financial Institutions Act, 1993 and Rules there undsr b~ Oms 6 Itk of inkrmaion CTRTIAT]
_EMD amoun’g. 2'. The Banklshall however not be rgspon3|ble for any outsftandlng statu_tory dues / encumbrances / tax arrears, if ar_1.yTh§ |ntend!ng bldder_s should mal_(e thelrlown 3. *You are hereby ordered to deckare on an affidavit the particulars of yours assets on or et it |
independentinquiries regarding the encumbrances, title of property(ies) & to inspect & satisfy themselves. Property can be inspected with prior appointmentwith the Authorised Officer. before the naxt date of Hearin 4 aric] fecianel Tt Teoliin pASHE 1
3. The intended bidders who have deposited the EMD and require assistance in creating login ID & password, uploading data, submitting bid, training on e-bidding process etc., may 4 W P P i _ prospective resohition sppicants |
contact our service provider /s C1 India Private Limited, Helpline Nos. 0124-4302020/ 2021 / 2022 / 2023 / 2024, Mr. Mithalesh Kumar, Mob. No. +91-7080804466, email ID: mﬁ'”[uaﬁ:f;fﬂ;;ﬁ;fmE”pwhe afeundasied otz IeI0e N | | e Lo il o sbisson o 26012028
e e rE8501LTa0N pians

support@bankeauctions.comand for any property related query may contact the Authorised Officer as mentioned above in office hours during the working days (10 AM to 5 PM). 2 naddllion o ih foreinald viou will alsa be kabie o e -
4.The highest bid shall be subject to approval of IndusInd Bank Limited. Authorised Officer reserves the right to accept / reject all or any of the offers / bids so received without assigning : Ir:ﬂ S‘:IE::F:: Er;;;r;sa Erﬁ:, '-iaI:III!I:HFuH:IlFi .:eiixlz'dﬁrml::{;ti g immadkataiy altee his L E;Z‘E:::":'r' i'_'l:'t:f;-l":‘""t jorp.paytaticommerce@iomail.cam
any reasons whatsoever. His decision shall be final & binding. 5. In case of any default of respective payment within the stipulated period, the sale will automatically stand revoked and * leaatiharari cate-."u; scufion proceadings, ' ' ' =Y 30

the entire deposit made by the bidder together with the earnest money shall be forfeited without any notice and the property(ies) shall be resold. The defaulting bidder shall not have the

recourse/ claim againstthe Bank/Authorised Officer. 6. For detailed terms and conditions refer to the Bank’s website www.indusind.comand www.bankeauctions.com. 15, 3t coRts; i g N M pRILGR= ML TRd P B RPRELOTR Sarvicaal ik aUoE nd

warmants and othar processes and all other proceedings taken for recovering the

Manindra Eumar Tiwari
Hesalufion Prdessional of Faytall Lommence Prvaie Limited

STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) & RULE 9(1) OF THE SARFAESI ACT, 2002 amount dua (Under Corparate Inseivency Resolution Frocess)
The borrower / guarantors /mortgagors are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before the date of e-Auction, falling Given undermy hand and the seal of the Tribunal, on this date: 11/07/2024 Ragistration Mo, [BELIPA-001-PO26 122021 - 2022/ 14015

Date: 30102024 Address: 573, DDA 555 Rats, Packst -1, Seclor -22, Dwarka, Delks 110075
Email: - cim payTalicommerce@omall.com, Mol 9810374801

which the property will be auctioned / sold and balance due, if any, will be recovered with interest and cost.
Date: 30.10.2024

RECOVERY OFFICER,
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT-2}

Placa: - New Delhi

Place: Jaipur, Rajasthan Authorised Officer, Indusind Bank Ltd.

a-a; 3]\_-“5 g%_q_l_ 7 I office: Tai N . PAVNA INDUSTRIES LIMITED
R B o I ".-!..-- Fonah ob I((;eli a:’ Aag"’ Regd Office : Vimlanchal, Hari Nagar, Aligarh, Uttar Pradesh - 202001
Bank Of Ind|a s, atehaba oad, Agra Email: info@pavnagroup.com; Website: www.pavna.in; Mb.no.+91-8006409330
BANK OF INDIA, SHASTRIPURAM BRANCH CIN : L34109UP1994PLC016359
Auction notice to the Gold Loan Borrower Extract of Statement of Unaudited Standalone Financial Results for the Quarter and Half-Year ended September 30, 2024 and Unaudited Consolidated Financial results for the Quarter and Half -Year ended
September 30, 2024
Ref No. SHASHTRIPURAM/NPA/11 Date 28.10.2024 eptember
(In lakhs)
To,
Shri Akhlesh Kumar S/o Shri Bhagwan Das Standalone Consolidated
Address: R/O Girraj puram Vaishno Vihar Colony DPS School Ke Pas
Mohammadpur Sikandra AGRA - 282007 . Quarter ended Half Year ended Year Ended Quarter ended Half Year ended Year Ended
S.n Particul
Sir/Madam, o. ars
30.09.2024 30.06.2024 |30.09.2023 30.09.2024 30.09.2023 31.03.2024 30.09.2024 30.06.2024| 30.09.2023 30.09.2024 30.09.2023 31.03.2024
Sub: Auction of gold ornaments of your Gold Loan Account
We refer to our letter No. Shashtripuram/NPA/05 & Shashtripuram/NPA/06 Dated Unaudited | Unaudited | Unaudited Unaudited Unaudited Audited Unaudited Unaudited Unaudited Unaudited | Unaudited Audited
09.02.2024 & 16.04.2024 putting you on notice to repay the dues of Rs. 47,664.46/- I
(Rupees Forty Seven Thousand Six Hundred sixty Four & Forty six paisa) in your gold p | Tota 7954.33 7700.01 | 6855.45 15654.34 13763.16 28307.48 8387.29 7900.93 7638.66 16288.22 | 15824.13 31987.32
loan account within 30 days of receipt of our letter. revenue
We have not yet received the repayment in your account within the stipulated time. Total
We do hereby call upon you to pay a sum of Rs. 47,664.46/- together with interest @ 2 Expense 7490.97 7401.95 6596.61 14892.93 13119.30 27260.09 7919.82 7607.48 7255.53 15527.31 14918.88 30416.34
10.15% p.a W.e.f 28.09.2022 as per the terms and conditions of the loan documents s
executed by you and discharge your liabilities in full within 15 days from the date of Profit/(L
receipt of this notice failing which we shall be constrained to auction the gold 0ss)
ornaments/coins pledged to the bank to realize our dues. before
Please note that if you fail to remit the dues within 15 days and the Bank auctions the share of
pledged ornaments/coins and if the dues are not fully satisfied with the sale proceeds Proft/(lo
of the gold ornaments/coins, we shall be constrained to take appropriate legal action ss) of
against you in the court of law for recovery of balance amount from you 3 associat 463.36 298.06 258.83 761.42 643.85 1047.38 467.47 293.44 383.13 760.92 905.25 1570.98
Date: 30.10.2024 Authorized Officer &
exceptio
nal
items
and tax
Profit/
SERVOTECH POWER SYSTEMS LIMITED (Loss)
CIN: L31200DL2004PLC 129379 before
Reqgtsterad Office: 806, ETH Floor, Crown Heights, Hotel Crown Plaza, Sector 10, Rohini-110085, New Delhi share of
Tel. No.: 011-41183119 | Email: : investor.relations@servolechindia.com | Website: www.servotech.in 4 Proft/(lo 463.36 298.06 258.83 761.42 643.85 1047.38 467.47 293.44 383.13 760.92 905.25 1570.98
Extract of Audited Consolidated Financial Results for the Quarter ended 30th September, 2024 :Z)S;’;at
{Rs. in Lakhs) es and
. | Quarter Ended Half Year Ended Year Ended Tax
o Particulars 30.09.2024 | 30.09 2023 | 30.09.2024 E 30.00 2023 | 31.03.2024 Profit/(L
! (Soeaiiitind)| {Hrrauaied]: (it n-aicked) fUnaudive)| Auckod) 5 °;s) for 337.89 22593 | 191.84 563.82 475.52 777.50 333.61 213.05 275.50 546.66 685.12 1200.41
1| Tedal Revenue from Operations 20006.93) 865009 | 31.250.85 | 1664045 3552647 the
2 |Net ProfitiLoss) for the period pe”(_’d
| (before tax, excepbional andlor Profit/(L
| extraordinary fems) 1,533,03 416,59 2.147.51 966,15 1,616.60 oss) for
3 ENE‘. ProfitiLoss) for the period the
| before tax (after excaplionat andfor period
E a a 3 — - _
PO L L L : 8 N L ] ] B i 6 | e 337.89 22593 | 191.84 563.82 475.52 777.50 333.61 213.05 275.50 546.66 685.12 1200.41
4 | Mei ProfitfLoss) for the pencd after share of
{ax {after exceptional andior Profit/(L
exfraordinany ltems) 112421 34 1673.14 72338 118021 oss) of
A | Total Comprehensive Income/Loss associat
| for the pericd 1124.21 31325 1573.14 | 72423 1Ma149 es
& | Paid-up equily share capital {face l Total
valge of Rs. 1/~ gach) 22204 212654 2229.04 212654 2169.04 Compre
7| Reserve (excluding Revaluation hensive
Rasanve] as shown in Audited 7 | Income 348.33 226.89 194.67 575.22 479.97 783.85 348.21 214.27 281.93 562.48 693.44 1214.46
{ Balance Sheet of pravious year for the
& |Eamings per share of 2 1 each period/
| (not annuakzed): Year
(&) Egsin: L4 i 0.15 071 34 0.54 Paid up
(b) Diluted 2 0.51 0.1% 07 .34 0.55 Equity
Notes: share
1. The Financial Results have bean prepared in accordance with Indian Accounting Standard (ind-AS) prescrbed capital
under section 133 of the Comganies Act, 2013 read with refevant thereunder and in terms of Regulation 33 of the 8 | (Face 1218.08 1218.08 | 1218.08 1218.08 1218.08 1218.08 1218.08 1218.08 1218.08 1218.08 1218.08 1218.08
SEB! (Listing Obligations and Disclosure Requirements) Requlation, 2015 (as amendad) and SEB| circular dated 5th Value of
July, 2046, Rs.10
£, Theabove Corsobdated Financial Resufts have been reviewed by the Audit Committee and approved by the Board per
of Dectors at thesr respective meetings held on 28t October, 2024, The Statlory Auditor have expressed an share)
unmidified audit opmion on thase resulls .
3, The above is an exiraci of the deladed farmat of Un-audited consoiidated fmancial resull for quarter andad 30th Earnings
September 2024 filed with NSE under Regulation 33 of SEBI (Listing Obégations and Disclosurs Requirement] 9 | PeT 2.77 1.85 1.60 4.63 3.90 6.38 2.25 1.83 2.31 4.08 5.69 8.67
Reguation, 2015, The full format of Unaudited Financial Result (3tandalone and Consolidated) for quarer and hai Equity
vaarly ended 30th Seplember 2024 is avadable on the website of the Comgany wenw.servotech.in and NSE Share
vl nsandiacom Notes:
4. The Key Standalane fmancialinformation & as undar! (Rs. in Lakhs) | | | | | | |
i Quarter Ended Half Year Ended Year Endad 1.The at;ovedstandalone l;nzuk;:lltfhd Tadﬁilzl resu.lt:cts for tfge Susrtezlfsar;(:);f;ar aned Sep;ek:ntit:‘r 3BO, 2321:c aDr.1d utnaudltt(te: c.onsolldat:cied ﬁna;ual Lesltéllts f(;r :hg quzagtzggzdl-\./eétr ZnSed. Sepl:emb(:;30;h20;4 we!’eI
I'fu Faﬁi';'—llﬂﬁ HLH&EUE* HI'.IJB EEIEE Eﬂ.ﬂﬁilﬂil E 3':'.‘]5 _Hl_ia 31{’32']“ I‘EVIellNef a:h recorT;men de Yy ed l; ; (t)mrrl;l e§00r1202c4o er ,. ; a(r; a|:)|:)I'CI)V:i y33 ef S(IDEaBr'I (I(-) till"eCOCb)ll".S ati elr rejp;c I\/e meeR ngs. e O:) RC (0] Iet: ) 201.5 ;‘ml I:e) EVIEW depo; bO:h est ntar:ua
| .! 1Lln-audited:| [uﬂ'\a“dit'ﬂ‘d:l [Un-aUdited] cUHUﬁItEd] tl“-“dlt'ﬂ'd:l ;‘es(l;. S OI"]c he C::U8I" er an T:eafr ”e::] e e;} ehm ﬁer , I TS reqwrell L:)I’II er rehgus on I0 o 1Isting 18a .ons a:l IS(I:( OSU;E eqU|rimen eguba .O:ﬁ, &as een c:?m;:fe ou Yy the Statutory
i.' Total revenue fom Eﬂﬂ.’EﬁI}ﬂE 18275 74 ETTB.05 EH,DE'I a0 11.:!'.51'.',.']3 3':'.?21 04 uditors ot the ompany. e tull format of the financial results are available on the ompanys we site (Www.pavna.ln) and stock exc ange we site (WWW. seinalia.com Www.nsein |a.com).
2_| Profti(Loss) before tax 153783] 4016 2.168.33 94000) 1533.00 Date: 28.10.2024 sd/
3 | Profit!{Loss) after tax 137.78 S00.93 1612.12 703.87 1.13264 Place: Aligarh Swapnil Jain
For Servotech Power Sj‘ﬂﬁﬂs Ltd Managing Director
S~ _ DIN:01542555
Raman Bhatia
Place : New Dalhi Managing Director
Diate + 309-10-2024 DIN ; D0153827

financialexp.epaptin New Delhi
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aRfRre IV (Rraar 8(1) 3&)
(g & gaTarer grefiier wsew fBkies & wu 7 aftEn) siferargor graam
FreIfe : 602, 6oai a®, Y oo wrEd urd, TR, o. 79/1, SRuTd), Fear ds, gA-411036 (sr wufeT ¥q)

AT, JFNERAERSGAT = [E TSR Hrg- fofics (I # qamarer SR wre-w fafics & wu ¥ ifiema adifds 17 Tder 2023 ¥ TSI} GATATET BRI Wise fafics @1 AW IEw SRR wieew fafice # aRafda & m §) @@
# Frr BT wigew ffics & w0 # afiera T Jed: SiE w4 SR Bist ufedd sFfafice du & M I FHiga), (I8 s $9 SWRI SWIad A1 / dolidd Sriierl & URRd o & w9 # dafia) & i srferery
@ w9 ¥ fociy uRerafaradl @& uftrgfaesor od gafmior qen ofefa fea wads iR 2002 (T81 599 9@ SWRI "Sad e’ & w0 § Hafifa) & ofdifd iR uftrfa Ra (wac) fFrmmae 2002 & R 3 & ey ufsa Sad sifdfs
BT GRT 13 BT IU-GRT (12) & T Tow Afeqdl & FART=ET, T AT gaan = (i frfa o of, RSret Suredarll o e 4 sifeea i &1, Seq gaen @1 wia @1 [ & 60 a9l & ofex fhIrae &= @1 @l 727 o |
SuRGANTOT iR aerar A &1 gfnpaE & # fawd 8 9@ €, o[ud TAegRT SURSsH Vd SR $1 fod fHa S § 6 snieweredt 7 gwt g9 e el wmafa @ aftnfa R wads fasmae 2002 & R 8
& 1T ufed Sad SIfEH B gRT 13 BT SU-GRT (4) F S I Uew YA B TR, 25 JdFCEX 2024 BT ARIEOT IR form 7

SURGATST BT Ny w7 H TN TAERIRYT BT VAGERT WA w9 H Aau B S § 5 wwid o dF-ad 7 aR e Wi o B8 g B off TR @1 o<, FeiRa gwmr il qer 9t W faa @ vg ufeh o &
TR BT | SuR&AT $1 e, yfon(d aReufeat oF gsam & fog Suaer wwa & df § e @) arr 13 @) Su—uRT (8) & WaT # 3R g fhar o €1 aftweer # off ) "ufd & faarer st swd fre velfa arfer

I gI3fdior wisaw fofdes

TYS—ft
Mes P Vs, Ve 43, TS, TS, SLATH Fs, SRATM, AR, 122002 #
TR STAvHT iR f¥fSTcal B4 USIar & wU # HRiRG,
Ied o wigae fafics @ fag ot o aifafs &g smEor
( "Refra fearferame &R ForieARFeaT 9 & fafes 367 & Su faffem (1) @ 98q)
(PloiRe =fral & o faaren wwrm= wfthan) faffe™, 2016)

SKIPPER

—————— Limited
CIN: L40104WB1981PLCO33408
Reg. Off.: 24, Loudon 5treet, 1st Floor, Kolkata - 700017, West Bengal, India
Phone: 033 2289 5731/32, Fax: 033 2289 5733
E-mail id: anu. singh@skipperlimited.com,

@1 H TEGATER ¥ Website: www skipperlimited.com %7 e faavor
5 Wﬁf” il ' wafes 1 faae HEE g"fg e T AT e % I (7) NOTICE FOR RECORD DATE FOR FIRST AND FINAL CALL ON 1| v e e A @ l(l? Bl {%OOWHRZOZOPTCOSM)
; = POIRE TGR : AT~

1. | ISR FAR, WO | g wiar 16110280 & THET a8 HT GT 372 ST AT AFHYR WS YRIGTdTg ¥ |25/10/2024|  07/08/2024 | VT si@ar HL00604100000005005718 PARTLY PAID _UF RIGHTS EQUIW_SHAHES EI_F TI_-IE EDMP"H? ™ o (&7 — AALCP3949B )

T 3o PR Rerg & FraeT owa : 37.24 a7 Aex £ R N N . 1444647 /— (BT IEC] TR Pursuant to Regulatiom 42 of SEB| [Listing Obligations and Disclosure = P — TN T, QTeRITn, TN SRR, el ArTe, e

> 5 m’ S Prae " ﬁ. . . s R R BE A A H1H) 07,/08/2024 & % Requirements) Regulations, 2015 and subsequent amendments thereto and 2. BRI IS, WaeR 43, TSTT IWAVH FE — 122002,
o SR G ' o m ey # d® 107 approval of the Board of Directors of the Company, notice is hereby given that giRaon
W R G

AR el AEHE, STR— ASH 12 WIT Al TR— AdHe aRes a9 74

the Company has fiwed d4th Nowember, 2024 as the Record Date for the 3. | J9dISE BT JIIRUS: https://www.paytail.com/
T : 3TE Uear faid : 30-10-2024 geaT./- wiftgpa s, oEa asfior wisdw fafies (gdf & gararer seiion wsdw fBlkies & wu & i) purpose of determining the halders of the partly paid-up equity shares to 4. | S9 WM P AR SR B [ 172, wilD TG, WX 40 AW UIES Whe! A,
/ o whom the call notices will be dispatched for payment of the First and Final Call e Ui Rerd & T, BRATOT 122001
an the Rights Equity Shares of £:145.50 [Rupees One Hundred Forty-Five and 5 | 3= S /¥as @ wea | cirp.paytailcommerce@gmail.com W SR A

&HdT

: B SUEl SHHNT ATS &7 SITgeT
fUsa fo<fm @ # 99 g y=

Fifty Paise Only) [comprising of % 0,75 towards face value and a premium of

i FINANCIAL RESTRUCTURING & RECONSTRUCTION GROUP, T 144,75 per Rights Equity Share), on a right basis pursuant to the bLetter of 6 cirp.paytailcommerce@gmail.com W 3TRRI T
’"d“S' nd Bank & "‘f 2 11th Floor, Hyatt Regency Complex, Offer dated January 17, 2024, | Searet /it o T iR mew < | €N Suerl ST e @ s
"dlrf New Tower, Bhikaji Cama Place, New Delhi-110066 For Skipper Limited : : :
On behalf of the Board of Directors 7. | PHARET / BEIRE BT ¥ N
. $d/-
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES I - Elnglfh T R G e

(IR & ), ARl B G, | BN SUd SHGRI AT B STy

E-Auction Sale Notice for Sale of immovable properties mortgaged to Indusind Bank under Securitisation and Reconstruction of Financial Assets and Enforcement of Security
A favoT JeRUe W U &

Interest Act, 2002 (“the Act”) read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules 2002. Notice is hereby given to the public in general and to the Borrower /
Mortgagors / Guarantors in particular that the Authorised Officer of Indusind Bank Limited had taken Physical Possession of the following property(ies) mentioned pursuant to demand =
raised vide notice issued under Section 13(2) of the Act in the following loan account with right to sell the same on “AS IS WHERE IS, AS IS WHAT IS, WHATEVER IS THERE IS AND
WITHOUT RECOURSE BASIS” for realization of Bank’s dues plus interest as detailed hereunder and whereas consequent upon failure to repay the dues, the undersigned in
exercise of power conferred under Section 13(4) of the said Act read with Rule 8 of the said Rules proposes to realize the Bank’s dues by sale of the said property(ies). The sale of the

Date: Qetober 28, 2024 [Company Secretary & Compliance Officer)

ardvife Aifes
TdegRT gfua f&ar Srar & 6 themus fafics, doliga srafad: § TeiiRa, Suay® iR
IR, gfe FaR 236 3R 237, fgl da, F9R fAeR @™, Avel fofd s, MR R o |

Sfear @ ORT 250)(TE) @ dsd
9. | WHEME  adgdl & forg wrar
FYIRYA TR ST

cirp.paytailcommerce@gmail.com W e
T AT ST HhdT §

below mentioned properties shall be conducted by way of E-auctions through web portal: https:/lwww.bankeauctions.com RIS, faeell — 110091, BIUNE BHraferd: iidh—, Teex 45, THUTH, ERATT— 122 003 B 10, | o @1 aifets s o B SRE | 20112024
. ﬁeserveprice . %d@m@d%ﬁﬂé’f%mﬂ?ﬁmwﬁrw%‘/mewﬁqwﬁaﬁ?wgﬁa‘& | fafr
NS(;I Efamg le?tr;aeg%frs Details _Of Dﬁgl:::tNa;igzr& EMD Date g;ftlme Le:)sftBDigte R B URD / WSR ° cr$q~1'_‘| Eal g_tcl“ld_nc: IR YHTOT U5 ST A & foTg Gﬂﬁﬁ?{ fopar %" | PTS 1q, | ST AMIed @ IR | 09.12.2024
Account & Guarantors properties Demand Notice Date Bid increase amount | E-Auction |Submission “‘ﬁvaﬁﬁ foree T K aﬁw @ 9= q o1 W?ﬁ?gﬁﬁjﬁi ¥ 15 ‘?ﬁ @ R M;Er ?ﬁmﬁﬁm —
1.] Shree |[Mr. Dikesh Kanungo,|All that piece and parcel of Commercial Plot|Rs. 1,51,95,675/- as on 30.09.2021| Rs. 46.00 Lac | 06.12.2024 |04.12.2024 WWE qa;g Wﬁq’g%;!:% gﬁg} oA XL SR Sfida! 12 | # sife P g
Aditya |Mr. Rakesh Kanungo,|No. SC-64, Scheme Narayan City, Block J, {together with further interest from Rs. 4.60 Lac from up to °m - ' o ] 13. Wﬂﬁgﬁﬂ?ﬂ? a;*%g' @S | 54 12,2004
Sales |Mrs.Varsha Kanungo | Gram Hathod, Jaipur, admeasuring 138.88]01.10.2021 plus cost, charges & T 11.00 AMto | 5:00 PM b3 <i.: 50008504 IRURG PT_AM: G s Al _
Sq. Yards. expenses etc. Rs. 0.50 Lac | 12.00 Noon RENIC fafire e SHTOT U AT f4- w%wg ﬁ?@f 20.12.2024
Name and contact details of Authorised Officer- Yatendra Kumar, - 11‘1336 1 e 1‘:1 - - BN
Mobile No. 9990799379, E-mail ID:- kumar.yatendra@indusind.com 50 1249576 1249625 3938 3938 o | ST e @ g o A | 25012008
TERMS & CONDITIONS: 1. The interested bidders shall submit their EMD details and documents through Web Portal: https:www.bankeauctions.com (the user ID & Password can 25 1882701 1882725 20672 20672 sifqs_fafr : — = . .
be obtained free of cost by registeringname with https://www.bankeauctions.com) through Login ID & password. The EMD shall be payable through NEFT/RTGS in the following 25 1883701 1883725 20712 20712 15 %N@" e mﬁﬂ ﬁ%ﬂ: cirp.paytailcommerce@gmail.com
account: 00053564604005,IFSC Code - INDB0000005 latest by 4:00 PM on or before the dates mentioned in the table above. Please note that the Cheques shall not be accepted as 25 1893876 1893900 21074 21074
EMD amount. 2. The Bank shall however not be responsible for any outstanding statutory dues / encumbrances / tax arrears, if anyThe intending bidders should make their own 25 1937776 1937800 29632 22632 afis &/~
independentinquiries regarding the encumbrances, title of property(ies) & to inspect & satisfy themselves. Property can be inspected with prior appointment with the Authorised Officer. o5 2609426 2609450 17337 47337 eq T e R © W A9
3. The intended bidders who have deposited the EMD and require assistance in creating login ID & password, uploading data, submitting bid, training on e-bidding process etc., may (BriRe Rare FHEF SR B dEd)
contact our service provider Mis C1 India Private Limited, Helpline Nos. 0124-4302020 / 2021 / 2022 / 2023 / 2024, Mr. Mithalesh Kumar, Mob. No. +91-7080804466, email ID: 25 2670001 2670025 48808 48808 defiaor W@ IBBUIPA-001/1P-P-02612/2021-2022/14015
support@bankeauctions.comand for any property related query may contact the Authorised Officer as mentioned above in office hours during the working days (10 AM to 5 PM). 25 2715651 2715675 50456 50456 i 30102024 T 573, €Y THUHTH W, ide—1, YaeR —22, GRAT, e, 110075
4.The highest bid shall be subject to approval of Indusind Bank Limited. Authorised Officer reserves the right to accept/ reject all or any of the offers / bids so received without assigning 25 2732426 2732450 51076 51076 W ¢ Rt ¥l — cirp.paytailcommerce@gmail.com, WaTEeT: 9810374801
any reasons whatsoever. His decision shall be final & binding. 5. In case of any default of respective payment within the stipulated period, the sale will automatically stand revoked and 100 3638493 3638592 81521 81522
the entire deposit made by the bidder together with the earnest money shall be forfeited without any notice and the property(ies) shall be resold. The defaulting bidder shall not have the 200 5859168 5859367 147073 147076 -
recourse/ claimagainstthe Bank/Authorised Officer. 6. For detailed terms and conditions refer to the Bank’s website www.indusind.comand www.bankeauctions.com. 2400 295647074 295649473 1134056 1134056 ; wﬁ QHTW
STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) & RULE 9(1) OF THE SARFAESI ACT, 2002 ReTi: 29.10.2024 &I/ — (e R T S o @ @ R 6 B i)
The borrower / guarantors /mortgagors are hereby notified to pay the sum as mentioned above along with upto date interest and ancillary expenses before the date of e-Auction, falling AT THARYE R, woifd—w), Facy 45, THUTH, BRATOM—122003 geazia afore (@fiRe @Rpdl @& frg Rarer wAEE wea) R, 2016)
which the property will be auctioned / sold and balance due, if any, will be recovered with interest and cost.
Date: 30.10.2024 Place: Jaipur, Rajasthan Authorised Officer, Indusind Bank Ltd. bk |
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HOUSIMG FIMNAMCE TS, HEIARHI MRl TEY, HET-4, WEEE HEl, SR, HE-201010 - —— = =
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FoaTe I T 9 T FE B AEA 8 R, g9 UaRgr Foen MR ey we e o 1 g e wmen ¢ R =T T, BET 9= § - # 6 s e R S ST | o i
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